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INTRODUCTION

I, the Chairman, Committee on the Welfare of Scheduled
Castes and Scheduled Tribes, having been authorised by the

committee to submit tho Esport on their behalf, present this
Thirty -~-fifth Report (Tenth Lok Sabha) on action Taken by
Government on the recommendations contained in the Twentieth
Report (Tenth Lok Sabha) on the Ministry of Steel -
Reservations for and employment of Scheduled Castes and
Scheduled Tribes in Visakhapatnam Steel Plant,

2. The Report was corsidered ana adopted by the Committee
on 9 March, 1994,

3. The Report has been divided into the following Chapters:-
I. Report.

II. Recommendations/Observations which have been accepted
by the Government,

III, Recommendations/Ybservations which the Committee do not
desire to pursue in view of Government replies.

IV. Recommendations/Observations in respect of which
replies of Government have not been accepted by the
Committee and which require reiteration,

V. Recommendations/Observations in respect of which final
replies of Government have not been received.

4, An analysis of the Action Taken by Govt. on the
recommendations contaired in the Twentieth Report of the
Committee is giver in .ppendix. It would be observed therefrom
that out of 17 recommendations made in the Report,

14 recommendations i.e. 82.35 percent have been accepted by
Government., The Comri®i.. do not desire to pursue 2 recommen-
dations i.e. 11,75 per cent of their recommendations in view

of Government reply 1 rocommendation i.e. 5.90 per cent in
res%ect of which reply of Government has not been acqgepted

by the Committee requires reiteration,
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This Report of the Committee deals with the Action Taken by
Government on the recommendations contained in the Twentieth
Report (Tenth Lok Sabha) of the Committee on the Welfare of
Scheduled Castes and Scheduled Tribes on the iinistry of Steel =~
Reservations for and employment of Scheduled Castes and Scheduled

' t
Tribes in Visakhapatnam Steel PFlant.

1.2 The Twentieth Report was presented to Lok Sabha on April 27,

1993, It contained 17 recommendations. Replies of Government
in respect of these recommendations have been examined and are
categoriced as under:-

i) Recommendations and observations which have been accepted-
by the Government.

Sl Nos. 2, 2 and 5 to 16

ii) Recommendations and observations which the Committee do ret
desire to pursue taking into consideration the replies of the
Government.

Sl Nose. 4 and 17

iii) Recommendation and observation, reply to which has not been
accepted by the Comnittee and which requires reiteration.

S1 No.l

iv) Recommendations and observations in respect of which final
replies have not been received.

NIL.
1.3 The Committee will now deal with those action taken

replies of the Government which need reiteration or merit comments



COMPOSITION OF BOARD
(Recommendation at Sl'No.l(Paras 1,17, 1.18, 1.19 & 1.20)

l.4 In para l.17 of the Twentieth Report (Tenth Lok Sabha),
the Committee had observed that the functional directors on
the Board of Public Sector Undertakings are appointed by the
Government in accordance with the guidelines issued by the
Department of Publie Enterprises and the selection of
incumbents is done by the FESB. The Committee had also

observed that there was no official or non-official director
belonging to Scheduled Caste/Scheduled Tribe community on the
Board of any of 10 Fublic Sector Undertakings under the

administrative control of the Ministry of Steel. The
Committee had, therefore, recommended that the Department of,
Public Enterprises should incorporate suitable provision

in the Rules/Bye-laws of all the Public Szctor Enterprises
including Visekhapatnam Steel Plant to the effect that one of
the Directors on the Board of each of them shall belong to
SC/ST comnunities so as to ensure that the interests of
SC/ST employees are safcguarded in a more mean ,ingful way.
The Committee had further recommended that the Public
Enterprises Selcction Board should also come forward with the
panels of eligible SC/ST persons from different sectors who

may be considered for appointment on the Board of all the

Public Sector Undertakings including Visakhapatnam Steel Flant.
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1.5 In their Action Taken Note, the Ministry of Steel
have stated that the Matter had been examined in
consultation with ths Department of Public Enterprises.;

It has also been stated that the Governme-t policy is to
select non-official Directors from amongsi persons with
proven ability and gocod record in the field of industry,
commerce, finance etc. ani that the: "overnment would always
consider the claims of suitable SC/ST candidates with the

right background. The Government would keep ir view the

above principle at the time of ¢ )nstitution/reconstitution
of the Board of Visakﬂapatnam Steel Plant., Further, it has
?een stated that the linistry of Steel would also explore
;ossibility of appointing suitable SC/ST candidates on

thé Board of other public sector undertakings undér its
administrative control on a continuing basis. The
Government have also attached a list of present directors
on the Board of Rashtriya Ispat Nigam Limited according

to which 4 posts of functional directors are lying vacant
and proposal to fill up 3 posts of non-official directors

was with Appointments Committee of the Cabinet.



1.6 The Committee appreciaste the Government policy
. that they have to select non-official Directors from
amongst persons with proven aBility and good record in
the field of industry, commerez, finance etc. and that
Governﬁént would always céhsider the claims of suitable
SC/ST candidates with the right background. They also
take note of the assurance that Government would keep
in view the above principle at the time of constitution/
reconstitution of the Board of Vishakapatnam Steel Plant.
The Committee have been further assured that Ministry of

Steel would also explore possibility of appointing
suitable SC/ST candidates on the Board of other public

sector undertakings under its administrative control on a

Hal

continuing basis. The Committee recommend[in the oase

of all public sector undertakings urder the Ministry of
Steel, where there are vacancies of non-official o
directors, the question of appointing suitable SC/ST
persons as members on the Board of é%ﬁi public undertakings
may be considered immediately. The Committee would like

to be apprised, of the outcome of the efforts made in this

regard.



/Tribes, there

B. RE/ASONS AND REMEDI..5 FOR SHORTFALL

(Recommendation at Sl No.2,Paras 2.20, 2.2l & 2.22)
1.7 In para 2.20 of the Twentieth Report (10th Lok
Sabha), the Committee had pointed out that despite the

massive recruitment exercises including Speclal Recruitment

Drives undertaken by the Visakhapatrnam Steel Plant during

the years 1989 to 1991 to fill the backlog vacancies of

:Sﬁhedﬁled Castes/Scheduled/in Graups A, B and C posts.

had been shortfall

in recruitment
of SCs/STs

They had also observed that it was especially worse in case
of Scheduled Tribes. As on 1.1,1993, there existed a

and STs
backlog of SCs/in Groups A, B, C and D posts numbering
193, 4, 221 and 43 respectively, The Committee had,
therefore, recommended that all thé'backlog vacancies should
be liguidated ..3 18 to 24 months by undertaking

Special Recruitment Drives, conversion of posts as trainees

and grouping of posts etc.

1.8 In their reply, the Aﬁnistry of Steel have furnished
details of the steps taken tc fill up 145 backlog posts
under Special Recruitment Drive during 1992-92, It has.

also been stated that Visakhapatnam Steel Plant Management

has been advised to take‘steps to fill the remaining basklog

¢

vacancies within the stipulated period through another

Special Recruitment Drived

(4
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1.9 The Committee observe that Visakhapatnam Steel
Plant have initiated steps to fill up only 145 backlog
posts as against the backlog of 461 posts as existed

on 1.1.1993. The Committee have been assured that
remaining backlog posts will be filled up by the end

of this year and the Ministry of Steel have advised
Visakhapatnam Steel Plant to hold another special
recruitment drive in this regard. Gigmeammy The
Conm1itteez§oi?1d that[wu‘lﬁi backlog of 138 posts~61l
of Management Trainee (tech.) and 77 of SeniorTrainees
reserved for Scheduled Tribes, only 4l.ST candidates,,
(20 Nanagement ¥Frainee (tech.) and 21 Senior 'ﬁcainee)
who @ qualified in written test and interview have
been appointed. In this context, the Committee will like
the Visakhapatnam steel Plant autiorities to notify the
reserved vacancies to the Director General of Employment

Exchanges, New Delhi who has been maintaining a list of
eligible candidates from among the SCq%nd STson an All .
India basis and alsc to the Director of Scheduled Castes

and Scheduled Tribes ilelfare in their State.
Recognised Associations of SC/ST may also be informed
of the vacancies and asked to sponsor suitable

candidates.,
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C SPECLAL RECRUITMENT DRIVE

(Recommendation at S1' No .12 ( Paras 4,1C and 4,11)

1,10 In para 4.l10 of the Tweentieth Report (Tenth Lok
Sabha), the Committec had noted that special recruitment
drives were initiated by Vishakapamam Steel Plant to fill up

posts reserved for Scheduled’ Ttibes within a stipulated
period. The Committee had, therefore, recommended to
undertake more Special Recruitment Drive for:filling up
backlog vacancies reserved for Scheduled Casﬁes and Scheduled
Tribes and apprise them of the position.,

»
1.1t In their Action Taken Note, the Ministry of Steel
have stated that the Management of Vishapapatnam Steel Flant
as well as other Public Sector Undertakings under the
administrative control of Ministry of Steel have bean advised
to undertake Special Recruitment Drive for filling up backlog

vacancies that existed as on 1l.4.1993;



1412 The Commitice note that Mi.istry of Steel have
advised Visakhapantnam Stéel Flant as well as other
public sector under iakings under the administrative
control of the Ministry to undertake special recruitment
drives for filling up backlog of reserved vacancies that
existed on 1.4.,1992, The Committee would like to be
apprised of the outcome of holding special recruitment

drives in these'public sector undertakings.
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RECOMMENDATI ON 0, 2 ( PARA 2. 20, 2,21 & 2,22)

Tne Committee note that despite tnhe messive recruitment
exurcises underteken by thevisakhepetnam Steal pPlent during the
years 1993, to 1991, to fill the backlog vacencies of SCs/STs
from time to time end the special recruitment drives, there had
bgen shortfell in recruitment of SCs end STs in Group A, B end
C posts, The position has not improved much uwhich is evident
from the backing position as on 1.1;1993 beceuse there still
exists & becklog of 3Cs and STs in Group A,8, C and O posts
to the tune of 193,4,221 end 43 respectively, Tha becklog
position in respect of STcendidetes perticulerly hes been
found worse especielly in A end C ceteqories of posts, The
Committee have been ﬁold during gvidence that routhy1u1th1n e
period of 1g to 24 mdnths, the underteking would be aﬁle to
clear the backloq,

The Committee ere unheppy to note thet the existing
backlcy vaecencius in yisakhapatnam Steel Plent in respect
of 4Cs end 3Ts in different ceteqorices of posts and especlelly
for STs in 'A* and 'Ct' caetenorlies of posts continue to
remain unfilled inspite.of Speciel Recruitment Drives; They
thnerefore, recommend to yisakhapetnam Steel plent to ensure
thet all tﬁabacklog is liquidaeted within 18 to 24 monthsg as
has been mentioned by the menagement during the course of
evidance end for this 8ll the ne@essery mesessures like. Specisl
Recruitment Urive, conversion of posts es treinees end
qrouping ofposts etc, should be teken, The Committee elso
dusire thet fn view of the hune becklog of scheduled Tribes,
the conversion of ST post® to ST posts as fer es possible

should be evoided,



o

The existing shortfall in Group 'A' and 'C' posts
has been ascribed to non-avallability of suitable SC/ST
candidates specially in technlical streams, The Committee,
therefore, recommend to Visakhapatnam Steel Plant to make
earnest efforts to conduct a systematic study about the non-
availability of SC/ST candidates in techmically specialised
areas hecanse they feel that it would eertainly help Visakha-
patnam Steel Plant in their efforts inf i1ling the backlog

and to devise effective ways and meams to achieve the purpose.

Reply of the Govt, ° ?

Visakhapatnam Steel Plant has reported that 145
backlog posts were taken up under "Special Recruitment Drive"
during 1992-93, The current status of the Special Rgeruitment
Drive with reference to the bescklog vacancAies is given in
Annexure, /VSP management has been advisgd to teke steps to
file the remaining backlog vacancies with the stipulated
Period throurh another "Speci:l Reeruitment Drive". Other

observations/recommendations of the Cormittee have been

noted for compliarnce.

Ministry of Steel
Fo,11(1) /93-Coord. dated q//.?/"?




PROGRESS OF SPECIAL DRIVE RECRUITMENT - 1993 AS ON 29.09. 93
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Name of the Post
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Management Trainee(Tech)

Senior Trainee

Dy.Chief Finance Manager

61

The posts were advertised in January 1993. Written
test was conducted on 16.5.93 in which 41 ST
candidates and 45 SC candidates have qualified.
All the qualified candidates were called for
interview on 12.7.93 and 13.7.93. Offers of ap-
pointment were issued to 29 ST candidates and -
SC candidates, out of ijnj 20 ST candidates and
10 SC candidates have joined, The Offer= issued to
SC candidates were against SC points that arose
during current recruitment and vacancies reserved
for STs have not been exchanged with SCs.

The posts were advertised in January 1993. Written
test was held on 2.9.92 in which 131 ST candidates
appeared. Out of them, 32 ST candidates who
qualified in the written te€t were called for
interview. 30 ST candidates appeared in the inter-
view held on 3.5.93 and 4.5.93. 23 ST cand:dates
were selected to whom Offers were issued, out of

which on! 21 ST candidates have joined.
pii

In response to Advertisement issued in January
1993, only two SC candidates applied of which only
one was fulfilling the requirements. He was called
for interview on 26.4.93. The lone SC candidate,
fulfilling the requirements, however, did not

appear for the w:«mﬂ<ww£.\\
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ANNEXURE - 1

BOARD OF DIRECTORS OF RASHTRIYA ISPAT NIGAM. L1D.

Nax.No. 14

Nin.No. 5

Name

Post held

- S o m® . B W

Date of Date of expiry
apnoirtment of tenure

(a)

1,

N
!

3.

FUNCT IONAL LIRECTORL

Shri- J, Mehra

Vacanmt

Vacant

Vacant

Vacant

Chasirman-cum-
Nanajgin3 Director

Pir.(Fersonnel)

Dir.(Finonce)

Dir. (Cperations)

Dir.(Commercial)

-

1,6,1¢93 31,2.1997

- The post has fallen

vacant consequent
on resignetion of

the incumbent frem.
the post on 32/¢ /93

Proporal to fill
up the post hes

been sent¥bbtziring

ACC's approval,

- Vacant since 1, £.93

cons equent on

superennusticn of
the incumbent on
31,7.923, Proporel

to fill up the rost

has been sent to
E.O. on 8/10/93
for obtaining
ACC'< apprcvel,

The post has fallen vacant
concse-juent on appointment of
Shri J, Mehra as CMD w,e.f,
1,6,1993, Propocal to fill up
the post has been sent to FESB
on 22/€ /1493,

The pnst has been createc and
action for filling up the -cst
has already been initiatec by
Pt B,

vee2/=



. Post h Date of Date of ex~iry
S.No. Name s eld anﬁgigtment of tenure

e e

(B) GOVERNNENT DIRECTORS

1, Shri Ajit Kumar PS8FA(Commerce) 8/9/1993 Action to nomincte
Shri B.P, iIathur,
AS8FA( S&N. ) has
been initiated.

2. Shri £, Bandopachyey Jeoint Secretary -
Depti. of Coal 1°-2-1991

3. Shri C.l. Kaw Chief Optg.
Supct., 2€,5.1992
S,E, Reilways

4, Shri N.S.Hariharan Secretary(IFA),.
Industry &
Commerce. 6.6,1993
Deptt, Govt, of
Andhrz Pradesh,

S5, Shri K.kKipgen Joint Secretary 15,6,1993
Miristry of Steel

(c) NON-(FFICIAL DIRECTORS

Prepesal with AcCc.

1. Shri D.F. Gupts, fermer Chairman, Uttar Pradesh Industrial
Censultants Ltd.

2. Ehri B.V. Reddy, Ex-M.P. of Kerneal District ef Andhre Pradesh
and an experienced leader in the public life.

3. Dry, P.L. Agrawal, fermer Chiirman, Steel Autharity ef India Ltd.
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RECOMMENDATION NO, 3 ( PARA 2,34) 2,36 & 2,38)

From tng Pigures of tnu years 1989 to 1391, the Committee
observe that the position in reqard to the promusion in
visakhepatnam Steel Plant in Groups A,B and C in respect of
SCs/STs and more so in cese of §Ts is not setisfactory, Shorsg-
fall in promotions has bean ettributed to the fact thet there
'are no wlinible Sb/ST cendidetes for promotian,

The Committee are informed during the course of
evidence by the Ministry of 3ti:@l thet they do not expect
tnat there will be snortfell of candidetes as once the
qualifyin; period of four ysgars is over, thae:su will bg
w121 30 flou of cendidates for promiton, The menagement
of Wisakhapatnam Steel Plant elso essured durin: the course
of evidunce thet in ordel to yive some sort of rdlaxation
to SC/ST canuidates, wien the quest ion of proumotion from
one cé&dre to otner cedre erises, they will given one or two
more chances to thuom in cleering the testy Por prumotion,
Besides giving extre chances for pessing promition tests the
Committee recommend that minimum qualifyiv) pefiod of selfvices
Rey also be relaxsd suitsbly for SC/ST candidete so that there
is no occesion for cerry.Poruard of reserve points as fer
8s possible,

The Committee desire that visskhapatn&m Steel Plant
should clear the shortfell in promotions in respect of
Scheduled Castes &nd Scheduled Tribes in all the Groups
of posts a8t the wvarliest and spprise *han o 413 proqrass

in this regerd,

P.T. 0,



REPLY OF THE GOVT,

The recommendations/observations of the
Committee have been noted for compliance to the extent

possible,

Ministry of Steel

No.11(1)/93-Coord. dated 7//’8/7'1
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BECOMMENDATION-5LPAHA 3,10,3.11,3,12 & 3,13)

The Conmittee_reqret to note thaﬁ in Visakhapatnam
gteel Plant in violation of Lhe Presidential Directives,
the percentages Preseribed for Andhra Pradesh i.e, 15% for
Schedule Castes and 6% for Scheduled Tribes are made applicable
ieadirect reanuitment to Group 'B' posts wnereas as per the
Presidential Directives these percentage shculd have been 15%
§m@ SCs and 7/.2% for STs as the recruitment in Group 'A' and 'B!'
cases is normally made in all India basis.

The Committee observe that the posts fa/ !.ing under

'Group 'B' in Visakhapatnam Steel Plant comprise of non-executive

category of posts which they have been told are filled by
prometion. However, the Committee further observe that at

times to meet urgent requirements of experienced persons
localised direct recruitment is also resorted to for Group 'B'
posts. It whas also been clarified during the course of evidence
that the VSP 'as resorted to All India Selection for some
category of pests in QGroup 'B' i.e., direct recruitment on all-
lndia basis has been made in Group 'B' posts.

The Ministry of Steel have however, sub-scribed to the
views of the Committee that if it has to be open rucruitment, it
shouid be on All India basis and that the Ministry is not in
favour of localising the recouitment to Group 'B' posts.

The Secretary, Ministry of Steel also agreed during the course
of evidence to take up with the VSP management to make the
recruitment to Group 'B' posts on all-India basis to . the

extent there was direct recruitment,.

N
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The Committee recommend to the lMinistry of Steel to
immediately take up this matter with the Visakhapatnam
Steel Plant management and ensurec that the recruitment b,
Visakhapatnam Steel Plant to Grcup '8' posts is made on
all-India basis to the extent there is dircct recruitment
to Group 'B* posts in Visakhapatnam Stee) Plant as has
been agreed to by the represemtative of tne Miristry ci

Steel during the course of the evidence,
OF T 0 NT

The management of VSP has noted the recommendatinn
for compliance

Ministry of Steel
No.11(1) /93-Coordn, dt, 9773/ 1993.
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RECOMMENOWT ION Ng 6 (Paka 3 20)

The Committea find that in Vlsakhapatnaw Stoel Flant cu+
_of around 100 persons recruited by way of negotiations or internal
‘circulation of vacancies among Fublic Sector Steel Plants and
other organisations, aone belonged to SC/ST categories. T he

Committee recommend to tne Visakhapatnam Steel Plant autnori:ies
to ensure th,Lte interssls of SC/ST persuns ule also duly taksn

care of wnenever such recruitment is mace in future,

REPLY OF  GOVERNMENT

The recommendation has been noted for compliance,

Ministly of Steel
No.11(1) /93-Coord, at, 67//-&1 1993.
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RECOMMENDATION NO, 7 PARA 3,21 and 3,22

Tha Committee note with &preciastion that the copies of
employment notificetion involving posts resefved for Scheduled
Tribss eru endorsed by the visakhepatnam Steel Plant to the fxeject
Officer, Integrated Tribsl Developmant Authority, Pederu (which is
s tribel aree in visekhepetnam region), and this has helped them
to sulect as many @s 85 ST candidates in Group *'D' posts in the
year 1992, The Committes, howevel, find that the visakhepatnem

is not intimating' the reserved vacan@ics to the Director of

SC/ST WelfPare o Director of Socisl Welferc in the Stete

after the Gmploymant Exchenge expresses its 1nab11ity to

sponsor SC/ST candidates egeinst the veacencies referred to it

by tnevisakhepatnam Steel Plent,

The Committee recommend to the visekhapetnam Ste:l Plant
thet tne practice of intimeting reserved veceacies to the
Director of SC/ST welfere in thaeStete concurned efter the
employmunt axchange expresses its inability to sponsor SC/ST
cendidetes eqainst the vencehciss refaerred to it;
should be strictly followed by the visekhepetnem Steel Plant
es pal the directives on the subjgct, The Comnittee feel
that this would elso, in turn, help thevisakhapetnen
Steel plant to fetch the requisite number of Scheduled
Cestes/Scheduled Tribas cendidates with required standsrds,

Reply of the fGovt,

The recommendetion hes been noted for compliance,

Ministry of Steel

No, 11(1)/93/Coord, dt q//,z/1993.
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RECOMMENDATION NO,8 (PARA

The Committee do not agree with the argument put
foyward by the Visakhapatnam Steel Plant that due to huge
volume of recruitment, it has not been possible to send inti-
mation letters for attending the written test, physical test,
etc., by registered post. The Committee feel that it would be
better if all the important letters of appointmetit/interview
etc, are sent to SC/ST candidates particularly those residing
in hilly, backward and remote areas through Registered Post
followed by a copy through ordinary post so as t o ensure that
at least one letter reaches the candidates well in time, They
also urge Visakhapatnam Steel Plant Management to entértain in
subsequent recruitment the earlier applications of those éandi-
dates who did not appear for written test/interview and also

applications of those candidates which have been received
dtrectly.

REPLY OF GOVERNMENT

VSP has reported that letters of appointment and
%

interview are being sent by Regd. Post wherewer SC/ST candidates.
are-involved. The recommendation that another copy may also
be sent by ordinary post, has been noted. .

Candidates who do not appear for interview will be
given one more opporturmity in case the vacancies against which
they are imitially called remain unfilled, The recommendation

regarding entertainment of applications received directly has
been noted,

Ministry of Steel
No,11(1)/93-Coord, dt.‘///.z/ 1993
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X COMMENDAT 10N N.g.o(PhKA 3.27) &

r

The Committee have taken a serious vieuw of the lapse on
the part of Visukhapatnam Steel Plant in not following the

pmactice of intimating precise reasons for non-selection of sC/sT

c.ndidates to tmployment t xchang:s despite the clear instructi nrs
to this effect in $he revised Presidential Directives., T-ney find

tne reply given by the Visukhapatnam Steel P lunt Management a:

unsatisfactory and recommend that in all cases of future
recruitments tnis practice should be tollouwed by Visak' agpatnam
Steel Plant without fail as has been assured by the ! isakhapatnam

Steel P lant M anagement during the course of eviderce.

REPLY OF THE GOVERNMENT

The recommendation has been noted for compliance.

Ministry of Steel

No.11(1) /93=Coord, dt. 4704’{ 1993
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“1.
RECOMMENDATION ‘\°(PARA_3.30)

The Committee regret to nete the omission on the
part of Visakhapatnam Steel Plant in'not complying with the
instructions in the revised Presid;ntial Directives that
simultaneously with the advertisement, the vacancies should
be brought to the notice of recos=gnised SC/ST organisations.
They desire that tpese instructions are complied with
strictly in future as has been agreed to by the Visakhapatnam

Steel Plant Management also.

REPLY OF THF. GOVERNMENT

The observation of the Committce has been noted.

Ministry of Steel
No.11(1)/93-Coord . dt. C}//f/ 1993
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RECOMMENDAT ION TPARA. 4.5)

The Committee find that a number of mistakes like
non-exchange of vacancies, Bon-grouping of 1solated posts in
different categories etc., have occurred in the maintenance
of resters by Visakhapatnam Steel Plant. They would like
to impress upon the Management of Visakhapatnam Steel Plant
that the staff engaged on the maintenance of rosters should
be imparted training in the proper implementation of
reservétion orders and correct maintenance of rosters. The
Committee also recommend that the grouping of isolated posts
in different categories should be taken up by the Visakhapatnam
Steel Plant Management so that the backlog of SC/ST vacancies

particularly in Group 'A' posts can be cleared.

REPLY OF GOVER

The recommendation has been noted, Management of VSP
has initiated action in connection with the grouping of isolated
posts in different categories,

Ministry of Steel
¥0.11(1) /93-Coord. at. 92/ 1993
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1 he Committes note that Visakhapatnam Steci P lone hau

ccnductec tuwo special recruitment driuogror SLg und ST g in the
years 1990 and 1991 and after revicwing the

wf S0 and STg ag o0 1.,1.1993 a2 specitl rrciuitment

bucklog posicaicn

drive rcc

s.tcady boen initiatec by Yisakiapatnam Steel rlant to Till up

"% peczts of samier trainecs rcserved fon S1 in nop=3xecutive

. ’ ; ; (.
crtecpory and 61 posic of managemant traincositeschnical) resarve.

fu51 8T 5 along with a fow cther backlog poris ara it uar

ernactrc

Lock LYhe racruditeent will) be completed Ly A vilaigy, 023,

The Commdtiece a-preciate th.t 5, Vigiihasntnog Cicoel
P.ocnt, the efforts are on te fill v- the buecrleoy vic-rcice
ol &2¢ and 5Ts particulaily of S75c Dy resciting 1~ 40 santCicg

Iccruitaent drive for then., The Coiuilien however reoconmmend

Last- keeping in view the huge backleg c: 2Cs and ST%  in ﬁ:nurn
A,b and D pasts, the Visakhapatnaon GLiee

4 -

vo S;zecial recruitnient drives in futurs s5 vell,.

RN

] I'lent shoulae resort

The Cemuiter o

vould also like . be apprised of th~ ~uli-..0 of the srecial

recruitment drive in hand; the recruitwernt in which it

. : \ . R sy lanst
srrmaciet to be cempleied -~y Visanltiorcetoon Sizel Flant Lr

Pzl i-ley, 1993,
Abks

REPLY. OP/GOVERRMENT

The status of the present Special Recruitment Drive

as ox'phined in reply to the recommendation No.2, 18 given 4in
Annexure,

The management of VSp ag vell as other PSUs under thdi

‘ administrative control of Ministry of Steel, have been advised
to undertake "Special Recruitment Drive" for filling up backlog

Vacancies that existed as on 14,1993,
Comnantn 6] Mo Comntlop - .
Plcee see fan 112 9 G 1

\
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RECCMMENUAT10N / (PARA 4.19)

The Conmittee regret to note that the c:mplaints/
grievances especially on matters like r1ovidin: of accomnodation
for SC/ST Welfare Association, assistance fcl cenducting
centenary celebrations of Dr. B.R.Ambedkar, etc. arose in
Visakhapatnan Steel P}ant which in the first instance should
have been settled by informal discussion. They would 1like
the Viskhapatnam Steel Plant Management to be more consdderate
in dealing with the complaints/greevances recnived frem the

SC/ST Employees.

* REPLY OF GOVERNMENT

The recommendation has been noted.

Minystry of Steel
o f 1/93baozdn, b, Y2/ 1993
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RECOMMENDATION TPARA 5.4)

The Committee observe that in Visakhapatnam Steel Plant,
the manpower requirement (including that of 5Cs/STs) of
the staff is assessed every year and there is no system of
perspective manpower planning., The Comnittee feel that
thee should be manpower planning for a minimum pdriod of
5 vyears which would in turn enable the Visakhapatnain Steel
Plant to properly assess their require:ent of SCs/STs for
the specialised/technical posts and to take timely
necessary measures for the selection and training of SC
and ST candidates so that suitable perscns are available
for apppintment against the reserved vacancies as and when
-required, The Committee reccmmend the Visakhapatnam Steel
Plant to intreduce a system of Manpower Planning, particularly
for the SCs and STs for a minimum period of 5 years and
publicise the yearly manpower requirement in various

cadres for the benefit of SC/ST candidates.

REPLY OF GUVERNMENT

Recommendation has been_noted.

Ministry of Ste
i ]mgg;;g,‘ﬂg;dn at. 7//1»/ 1993.
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RECOMMENDATION (PARA 5,10)

The Committee observe that the nusber ct $SC/ST
employees sent for training tec foreign countries is on the
lower side, They, therefore, recommend that the Visakhapatnam
Steel Plant should ensure that an adequate number of
eligible SC and ST enplpyees are deputed for training ﬁo
foreign countries whether for general purpose of training
or for training under agreement/contract signed with the

equipmen: supplier, etc.

REPLY OF GOVERNMENT

Recommendation has been noted.

Ministry of gtee

Noo 11(1/edk aurda, 46 F /)2 /S

.’
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RECOMMENDATION 'APARA 6,3) -

The Committee desire the Visakhapatnam Steel Plant
to ensure that from hence onwards the information in regard
to the representation of SCs/STs in employment is
included in the Annual Report eof the Visakhapatnam
Steel Plant in the format prescribed for the purpose, under

the Presidential Directives,

REPLY . .UF _ GOVERNMENT

The recommendation has_been noted.

e at. T/2( 1993,



¢ HAPTCER 1T | |
Q¢ commenDAT/ONS AND OBserVAT/IONs WHICH THGE CoMm7TEE DO N/
DESIRE TO Pursge 1IN Vicw OF TwE GOVERNMENT RepPlLl &

REC OMMENDATION /NO,4+ (PARA 2,35 and 2,38)
- LY

The Committee further observe that in Visakhapatnam
Steél Plant, no separate quota for promotion and direct recruit-
ment has been fixed in the recruitment rules for different
categories of posts, However, they intend to fix the same as
the organisation grows and more and more employees start
becoming eligible for pramotion, They have been told that in
Visakhapatnam Steel Plant with a view to ensuring operation of
the manufacturing units, the management had to resor t to large-
scale direct recruitment ani only a small percentage of posts
were filled through promotion of employees who were recruited
in earlier years,

The Committee also recommends that separate quotas for
direct recruitment and promotion for 4iffcrrant categories of
posts 1n the recruitment rules of Visakhapatnam Steel Plant
should be fixed early ao that the shortfall in promotions due
to non-availability of eligible Scheduled Caste/Scheduled Tribe
candidates ecan be made up by temporary diversion of promotional

Posts to direct recruitment quota and vice-versa,

REPLY OF THE GOVERNMENT

VSP is a new organisation and bulk of its manpower
requirement has necessarily to be met by fresh recruitment at
different induction levels, It is not desirable to fix geparate
quota f.r direct recruitment and promotion at this stage of the
organisation, as it would lead to demands from employees union

for promotion even in thr absence of eligible~ candidates in the,

feeder groups, This will adversely affect the efficiency of the

organdsation, The questi~n of "ixing seraratr quotas for direct

recridtment and promotion will be examined ir due courser of time.
Ministry of Steel B

No.11(1)/93-Coord. at. 9 /{1993
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ECOMMENDAT 10N +(PARA 6,8, 6.9 & 6,10) e

Tha Comnmittée note tbat Visakhapatnam Steel Plant has
extended fir.ancial assisaance for peripheral development of
rehebilitation coleniss in which SC/ST population also exists

and recently a sum of Rs. 20 lakhs is @armarked for peripheral

development. The rthOgont.tivo of the Ministry of Stesl,
howsver, confessed during the course of evidence that Minigtry's
direct budgetary contribution was praestically very little
for supporting such activities of the Visakhapatnam Stesl Plant.
The Committee raobmme;d that Visakhapatnam Steel Plant -
should strive to undertake special schemes for socia~Bconcmic
development of SCe/STs by adopting village/villages predominantly
inhabited by SCa and STs in the vicinity of the Plant. Tney further
recopmend that the Visakhapatnam Steel glant should spend some
money from their peripheral-ﬂuvnlepm;nt Fund for the welfare of t
the Scavangers Cemmunity whe are the most vulnerable sectien
amongst SCs/STs en the activities like education, employment,
medigal facilities, shelter,...0ts,

The Committoe also desire the Ministry of Steel to come

to the rescus of the Visakhapatnam Stesl Plant by providing

adequate funds:frem Special Compenent Plan and Tribal Sub Plan /

to them in undertaking the schemes having a direct relevgnce to

the advanoement of the SCs/STs,

REPLY OF THE GOVERNMENT

i A d
No special Component Plans for sCs/STs are being prepared an

implemented by tne Ministry of Steel. Ministry of Stesl deals with

r the Companies

i d
Publif Sector Undertakings which arTe registered unds

Act. Their activities are largely manufacturing and trading in nat.

. . ear-
The funds provided to them are 1in the form of eguity or loan ea

000/-



37

marked for specific commercially viable projects. There is no
separate bud etary allocations earmarked for the benefit of
8Cs/STs. Hosever, the Public Sector Undertakings umder the
administrative control of the Ministry including Visakhapatnam
Steel Plant (Rashtriya Ispat Nigam Limited) undertake the
various schemes of peripheral development aimed at improving
the quality of 1ife of the rural people living in the vicinjty
of the projects. These schemes benefit the Scheduled Castes/
Scheduled Tribes population living in the surrounding villages,

The recommendation of the Committee for undertaking
soclo-economic development of SC/ST communities, particularly
of SClavenging community, in the vicinmity of the plant, has
been noted by the management of VSP,

Ministry of Steel
No.11(1)/93-Coord. dt. 57/7471993.
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ve GOVERAMEAT HAVE NOT geeny Ac, spoes
N Reireranon NZ[  Paras cefTED by Tne Commim7es Anp Crtre v Redore e
JECOMMENDAT.1ONS1 (A, 47, 1,18, 1,19 & 1,20)
LY / T

The Cemmittee observe that the functional Directors on
the Boards of the Public Sector Undertakings are appointed by'the
Government in accordance with the guidelines issued by the Department
©f Publie [nterprises and the selection of incumbents is done by the
PESB, They further observe that at present there is no Director
belonglng to SC/ST on the Beurd of uny of the 10 Public Sector
Undertakings under ths Ministry ef Steel including the Visakhapatnam
Ssteel ~Plant, The apparant reason for thig has been attributed to

non-avadlability of eligible SC/ST candidates in the feeder grades.

The Committee regret that at present there are no offiecia.
or non-official Directors on the Boards of any of 10 Public Sector

Undaertaking under the Administrative control of the Ministry of Steel

and that the Lommittee's repeaktad recommenduat iongsince 196804
(38th Report 7th Lek Sabha) that one Scheduled Caste/Schedled Tribe
person should be nominated as official or non-official Directors on
the Board of each Public Sector Undeftakings', has qone albegging
acceptance by the Government,

The Cemmittee very strengly recommend to the DepzTtment

of Public Enterprises t» incorp®rate suitable provision in the
Rules/By laws of all the Public Sector Enterprises including
Visakhapatnam Steel Plant to the effect that one of the Directors

on the Beard of each of them balengs te SC/ST communities so as to

ensure that the interests of SC/ST. employess are safeguarded in a

more meaningful way.

OF orticH RefLIST OF 7ic



The Committee further recommend that the Public
Enterprises Selection Board should also come forward bith
the panels of eligible SC/ST persons from different sectors
who may be considered for appointment on the Board of all
the Public Sector Undert-kings including the Visakhapatnam
Steel Plant,

REPLY OF THE GOVERNMENT

The matter has been examined in consultation with

the Department of Public Enterprises.

Government policy is to select non-official
Directors from amongst persons with proven ability and good
record in the field of industry, commerce, finance etec., The
Govt. would always consider the claims of suitable Sc/sh
candidates with the right background,

The above principle will be kept inview at the
time of constitution/reconstitution of the Board of Visakha-
patnam Steel Plant, The Ministry of Steel will also explore
the possibility of aprointing suitable SC/ST candidates on

the Boards of other PSUs under its administrative control
on a continuing basis,

It may, however, be pointed that official Directors
have been appointed on five undertakings umier the adminis-

L

trative control of Mini:try of Steel, Besides, |of the CMDy
appointed durlng 1993, belongs to Scheduled Castes communiti.g,
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APPENDIX
(Vide Para 4 of the Introduction)

Analysis of the Action Taken by Government on the
recommendations ¢ontained in the Twentieth Report
e ttee .

——

I, Total No.,of Recémmendations i . 17

II. Recommendations which have been
accepted by Government (vide .
recommendations at Sl.Nos. 2; 3 and 5 to 16).

Number - 14
Percentage to T otal - 82.35%

III. Recommendations which the Comnittee do
not desire to pursue in view of Govetnment's
replies(vide recommendations a% Sl..Nos. 4 and 17).

Number - 2 :
Percentage to Total - 11.75% .
IV. Recommendation: jinp respect of &hich reply of

Govennment hag: 1ot been accepted by the Committee
and which requfre— '

at SN Pl ~ o the introduniion ,_\\"_\__
', . _
vy Lovermsont on o the !

ac in “eport
a

Lo Taentioth
- 5. 90%‘

V. 'Recommendation in‘respect of wtticﬁ ﬁ.nai repl
Qe h@S.?DO.’%bQOH{MQi&Bda‘..L: 8 LY oLy

. Nuobem. e bl wcith filve Foern
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ICTerter Ly au om0t i
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<, The Compittee first considered the Draft Report on Ministry

of Finance(Dept

of Economic Affairs-Insurance Division) regzrding
reservations for ¥nd employm nt of $Cs/5Ts in Life Insurance
Corporation of IndAa and appoinﬁment of SCs/STs in the panel of

it with the following modifications :-

hRe Ling No. Modifications

4 dd after relating to SCs and STs:

"This indicates indifference of
th= Board in redard to the rights

2 35 4,19 17 21 Eor the last sentence guybstitute/

£ itciwlioeNs "The Committee suggest that the 4 -
Corporation should consider the ’
question of taking some special
chemes for the benefit of SCs/5Ts
and make it a sub-para."

X¥r . 69\% - ’
B The Committee authgkised the Chairman to finalise the Repatt

Advocates and adopte

SL.No, PRage No, Rax
1 6 Y.l2

ot p

~

verification by the Ministry of Finance
(Deptt.of Economic Affairs-~Insurance Di;}ggon),

Q ¥£: Comgittee then consideréd and adopted Draft Report on
Action Taken by\Govi. ‘r. the recommendations contained in the
Twenty-~first Repkrt(Tenth Lok Sabha) on the Ministry of Human
Resource Development (Deptt.of Education) - Reservations for and
emplc et of SCs/§Ts in Kendriya Vidyalaya -Sangathan and Kendriya
Vidyalayas includiny reservations for SCs/STs in admissions therein !
without any modification,

~

3 The Committee ai60 considered and adopted Draft Report on
Action Taken by Govt. on the recommendations contained in the
Twentieth Report(Tenth Lok Sebha) on Ministry of Steel-Reservations
for and employment of 5Cs/5Ts in Visakhapatnam Steel Plant without
any modification. .
G, The o&éittee had /received Memorandd fromyzf

the SC/ST Emnloyees) Welfare Associatiomsof ALIMS, New Delhi;
PGI Chandigarh; Lad ardinge Medical College, New Delhi and
Ambedkar Institu of Social Research and Training,

New Delhi, etc. on the subject of

contd.. o/—



Reservaticn in services including reservation in admission and

15 nstitutes and

M

o call the representatives

¢mployment of 5Cs and STs in Central

Colleges. The Committee decid
of the Associcticons for s idence before the Committee

before finaslising their rzoort on the subject,

'7 Té%téommittwe nlso decided to call S%ngD.Sharma, former

Commissioner for BCs/5Ts for evidence 9n the subject of

IThe Committee then adiourned.
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